
In the National Comnany Law Tribunal. Jaipur

Item No.210
CP No. 13/213-221lJPRl20r8

UNDER SECTION 213(b) AND 216,221OF COMPANTES ACT, 2013

tn tne matter ot
Mls Krishna Sales Corporation & Ors" .o....o.e ..."...Applicant/Petitioners

VS.

M/s The Rajasthan Industrial Gases Ltd. & Anr.
..Respondent

Order deiivered on 28.02"2A20

COTam: SH" RAGHU NAYYAR, TECHNICAL MEMBER.

ORDER

Due to administrative reasons, the matter is reposted on 02.04.2020.

Scl-
(RAGHU NAY*AR)

TECHNICAL MEMBER

Himanshi


